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aPIr wepkrw  l̂ftfKT  $t 

f i vtancr cr®rr snrfar d̂flvfi AA anft
*Ftf m*m* faWcfVf ?T •T̂tftnTT WT 
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wr̂ n  r̂tm ̂r

g FT #̂ rr  3T>r f̂tfrfcT  ̂ f«rrr 

ST̂T f̂ T 3TRTI |l  ’TRT ftr# ^

f̂rq ̂tt€ FPt»r anft cr: spf̂ t ?rfr # 
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Request by West Bengal for Inclusion of 
Teesta Barrage Project under Central Sector

9620. SHRI A.K.M. ISHAQUE:  Will 
the Minister of IRRIGATION  AND 
POWER be pleased to state .

(a) whether Government have received 
an urgent request from the Government
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of West Bengal to include Teesta Barrage 
Project under Central Sector, and

(b)  if so, the react > n ot the Central 
Government thereto?

THE DEPUrV MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI BALGOVIND VERMA):
(a)  The Government  of West  Bengal 
have urged the need for ccntral assistance 
for the Teesta Barrage schemc by its in-
clusion in the Central Sectoi.

(b)  Irrigation being a State subject, 
funds for irrigation projects  have to be 
found from within the frame work of over-
all developmental programme of the State 
Government concerned. The question of 
inability of State Goevernments to meet the 
needs of their irrigation programme had 
been discussed on several occasions in 
the past and it was finally decided by the 
National Development Council at the time 
of formulation of the Fourth plan that 
irrigation projects  would conun us to 
form pait ot State Plan.

As such, it is not possible to mcludc Tc-sta 
Barrage ‘■chcmc in the centn‘1 sector

Introduction of an Express Train  from 
Purulia to Howrah via Bankura and 

Kharagpur

9621.  SHRI A.K.M 1SHAQUE- W*i. 
the Minister of RAILWAYS bs pleased 
to state:

(a) whether the people of back-waui 
Districts of Purulia and Bankura  have 
demanded a fast moving Express Train 
from Purulia to Ho* rak vu? Bankuia and 
Kharagpur;

(b) if so, the actioa Ukci thirjoi, <ni

(c) when an Express Tram will bi intro-
duced from Purulia to Howrah via Bankura 
and Kharagpur

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS ( SHRI 
MOHD. SHAFI QURESHI): (a) Yes.

(b) Running of an additional train as an 
Express train between'Purulia And Howrah 
via Bankura and Kharagpur k at present 
neither justified on traffic considerations 
nor  feasible operationally for want of 
adequate terminal facilities it Howrah. 
Conversion of the existing Howrah-Purulia 
Chakradharpur passenger train into an 
Express train by deletion of halts is also 
not desirable in the interest of the passengers 
who will otherwise be deprived of this 
service.

(c) Does not arise.

Extensive Irrigation Project in Bihar

9622.  SHRI A.K.M. 1SHAQUE: Witt 
the Minister of IRRIGATION AND 
POWER be pleased to state:

(a)  whether any irrigation project has 
been  taken up in the Fourth Five-Year 
Plan in Chotanagpur Division and Santhal 
Parganas District in Bihar State, which are 
mainly populated byadivasi Agriculturists ; 
and

(b)  if so, the main features thereof and the 
acres of land to be irrigated by the project?

THF DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI BALGOVIND VERMA):
(a) Yes Sir. Five medium irrigation schemes 
have been approved for execution during 
the Fourth  Five Ye±r Plaa  period in 
Chhotanagpur and Santhal Parganas m 
Bihar State in addition to the nine medium 
irrigation schemes which spilled over into 
the Fourth Plan.

The Stale Government have also pro-
posed five more schemes in their Annual 
Plan of 1973-74 which are under technical 
scrutiny m the Central Water and Power 
Commission. Besides these unapproved 
schemes, one major and one medium 
irrigation scheme have been received in the 
Central  Water and Power Commission 
from the State Government in February, 
1973, and these are under examination.




